FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
RAJALAKSHMY PACKAGING PRIVATE LIMITED

RELEVANT PARTICULARS

Name of Corporate Applicant

RAJALAKSHMY PACKAGING
PRIVATE LIMITED

Date of incorporation of Corporate
Applicant

17/11/2008

Authority under which Corporate
Applicant  is  incorporated /
registered

ROC, Pondicherry

Corporate Identity No. / Limited
Liability Identification No. of
Corporate Applicant

U25202PY2008PTC002235

Address of the registered office and
principal office (if any) of
Corporate Applicant

R.S. No.92/7, Plot No.14 &15, Sri Gokulam
Nagar Thavalakuppam, Ariyankuppam

Commune Panchayat, Pondicherry, India -
605007.

Insolvency commencement date in
respect of Corporate Applicant

30/ 09/ 2026 (Order communicated on by email on

02/10/2026)

Estimated date of closure of
insolvency resolution process

29.03.2027

Name and registration number of
the insolvency professional acting
as interim resolution professional

E.SANTHANALAKSHMI
IBBI/002/IP-N00831/2019 -2020/12661

Address and e-mail of the interim
resolution professional, as
registered with the Board

E.SANTHANALAKSHMI,

INSOLVENCY PROFESSIONAL,

Plot No. 1520B, ADIRATI HOME,

15™ MAIN ROAD, RAM NAGAR SOUTH,
MADIPAKKAM, CHENNAI,

TAMIL NADU - 600091
irp.santhanalakshmi@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

E.SANTHANALAKSHMI,

INSOLVENCY PROFESSIONAL,

Plot No. 1520B, ADIRATI HOME,

15™ MAIN ROAD, RAM NAGAR SOUTH,
MADIPAKKAM, CHENNALI,

TAMIL NADU - 600091
cirp.rajalakshmypackaging@gmail.com

11.

Last date for submission of claims

14.10.2026

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

NA

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

NA

14.

(a) Relevant Forms and

(b) Details of  authorized
representatives
are available at:

NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the RAJALAKSHMY PACKAGING PRIVATE
LIMITED on 30/09/2026.



The creditors of RAJALAKSHMY PACKAGING PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 14/10/2026 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against

entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional :
Date and Place: : 05/10/2026 Chennai

E.SANTHANALAKSHMI

IRP OF RAJALAKSHMY PACKAGING
PRIVATE LIMITED



CHENNALI - 6-OCTOBER-2026

HPYV vaccination drive
launched in Ranipet

Ranipet, Oct 6: s

An HPV vaccination
drive to protect around
7,120 14-year-old girls
from cervical cancer
was launched in Ranipet
district on Monday, with
District Collector N. Priya
Ravichandran urging
parents to ensure that
their daughters receive
the vaccine.

The Collector
inaugurated the
vaccination programme,
organised by the Health

ay

TN NS R Sy
Greater Chennai Corporation North Regional Deputy
Commissioner Swetha Suman inspects a 100 HP mo-
tor installed at a stormwater drain along EVR Salai
in Ward 58 of Royapuram Zone, Chennai, as part
of precautionary measures ahead of the northeast

monsoon. The inspection focused on ensuring the

Indian Book of Records

Kanchipuram, Oct 5:

N

models representing animals, birds

and Family Welfare
Department, at the
Government Headquarters
Hospital in Walajah.
Under the programme,
around 7,120 girls aged 14
studying in Government
and Government-
Aided Schools across
Ranipet district will be
administered the Human

NAME CHANGE

OLD SUR NAME :
KRISHNASWAMY, OLD GIVEN
NAME KALYANAKUMAR,
S/0.  KRISHNASWAMY, Residing
at  No.132, Rukmani  Nagar,
Maduravoyal, Chennai — 95, Shall
henceforth be known as NEW
NAME : KALYANAKUMAR N K

OLD SUR NAME
:KRISHNASWAMY
OLD GIVEN NAME :

Papillomavirus (HPV)
vaccine through the Health
Department.

Priya Ravichandran
appealed to parents to
ensure that their eligible
daughters receive the
vaccine when it is
administered through
schools. The vaccination
would help protect them
against cervical cancer in
the future, she said.

The Collector also
stressed the importance of
early detection of cervical
cancer and urged mothers
of girl students to undergo
cervical cancer screening
at least once a year.

She asked the students
to create awareness among

their mothers about regular
screening, which could
help detect the disease
at an early stage and
facilitate timely treatment.

Joint Director of
Medical Services
Saravanakumar, District
Health Officer Senthil
Kumar, Chief Educational
Officer Mohana, Hospital
Superintendent Usha
Nandini and other
officials participated in
the programme.

KALYANAKUMAR
NAME CHANGE NAME CHANGE
l, SURENDRANA;H I, PRIYA MITHRA, D/O.
VELMURUGAN, S/0 .
VELMURUGAN M, Date of birth | | [ PKAKKAN, ~ Date of = Birth:
28.01.2004, residing at No.83/1, 13/12/2006, Place of Birth:
3rd street, Thanickachalam CHENNAI, residing at Plot
Nﬁgar, F - Block, K0|at|;]U'|':| No.24,  Govindaraj  Street,
Chennai— 600110, sha .
henceforth be  known . as EPR Nagar, Ullagaram, Chennai
SURENDARANATH V 600091, shall henceforth be
known as PRIYA MITHRA L.K.

SURENDRANATH
VELMURUGAN PRIYA MITHRA

I, OLD GIVEN NAME: MEERA
OLD SURNAME: PAREKH, W/O.
MANISH NAVIN CHANDRA PAREKH,
Date of  Birth: 07/09/1979,
ADDRESS: BALFOUR APARTMENT
FLAT NO-1C 1ST FLOOR No.
24 BALFOUR ROAD  KILPAUK
CHENNAI-600010. Shall henceforth
be known as NEW GIVEN NAME:
MEERA NEW SURNAME: MANISH
PAREKH

OLD GIVEN NAME: MEERA
OLD SURNAME: PAREKH

NAME CHANGE

I, OLD NAME : SYED ANWAR
SHARIEEF, S/0. SULAIMAN
SHARIEFF, DATE OF Birth:

20/10/1965, ADDRESS : 19/51
GOSHA GULAM MOHITHIN STREET

DHARANAMPET GUDIYATHAM

VELLORE- 632602. Shall
henceforth be known as
New GIVEN NAME: ANWAR

New SUR NAME: SHARIF
OLD NAME
SYED ANWAR SHARIEEF

I, OLD NAME :- JAGRUTHI D,
D/O : DILIP KUMAR SINGHVI,

Date of Birth: 10/02/2002,
ADDRESS : DOOR NO. 80/49,2ND
FLOOR, THIRUPALLI  STREET,
SOWCARPET, CHENNAI -600001.

shall henceforth be known as
NEW GIVEN NAME : JAGRUTHI
NEW SUR NAME : JAIN

OLD NAME :- JAGRUTHI D

NAME CHANGE

I, Old Spouse Name:
Arafathunnisa, W/0.
KUPPUMEERAN, Date of Birth:
10.06.1981, Address:  No.9,
Abdul Hameed Nagar, Kollimalai
Keezhpathi, Lalpettai Post,
Cuddalore (District) Tamilnadu
— 608303, shall henceforth be
known as New Spouse Name:
ARAFATH KANI

Old Spouse Name:
ARAFATHUNNISA

NAME CHANGE

I, OLD NAME  : SRIVAISHANAVI
SASI KUMAR,  D/O. SASIKUMAR,
DATE OF Birth : 23/03/2006
ADDRESS : 5A PRINCETON
BLOCK 5TH FLOOR, MARUTHAM

NEPTUNE APTS , NO.51 N T PATEL

NAME CHANGE

I, Old NAME: ANISHA
SIDDIQA, D/O. ABOOBACKER
SIDDIQUE, DATE OF BIRTH:
04.11.2004, ADDRESS: NO,
3/5, VENKATA MAISTRY STREET,

ROAD , NERKUNDRAM 2ND FLOOR, MANNADY,
CHENNAI- 600107. Shall CHENNAI-  600001. shall
henceforth be known as
NEW NAME : SR VAIsHnavi | | [Denceforth —be known as
SASI KUMAR NEW NAME: ANISHA SIDDIQA
OLD NAME  : SRIVAISHANAVI Old NAME: ANISHA SIDDIQA
CACI1tinan
FORM A
PUBLIC ANNOUNCEMENT

RAJA Y PACKA
RELEVANT PARTICULARS

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
ED

G PRIVATE

1. [Name of Corporate Applicant

RAJALAKSHMY PACKAGING PRIVATE LIMITED

NAME CHANGE

I, Old Given Name: Abdul Majeed

Kuppumeera, S/O. Abdul Majeed,
Date of Birth: 10.02.1975,
Address: No.9, Abdul Hameed
Nagar, Kollimalai  Keezhpathi,
Lalpettai Post, Cuddalore (District)
Tamilnadu — 608303, shall
henceforth be known
as New Sur Name: Abdul Majeed

New Given Name: Kuppumeeran
Old Given Name:
Abdul Majeed Kuppumeera

NAME CHANGE

I, OLD NAME: SELVI, W/O:
BALAN AMBROSE, Date of Birth:
20.6.1964, ADDRESS: NO.3, 7th
Main Road, DHANDESWARAM
NAGAR, VELACHERY, CHENNAI

— 600042. Shall henceforth
be known as NEW NAME:
SELVI BALAN

OLD NAME: SELVI

NAME CHANGE
I, Old Sur Name: RAJENDRAN,

Old Given Name: JAYASREE,
W/O: RAVINDRAN SELLAMUTHU,
DATE OF BIRTH: 15.05.1977,
ADDRESS: NO.73/16, 2ND FLOOR,
2ND STREET, VINAYAGAPURAM,
ARUMBAKKAM, CHENNAI - 600
106. Shall henceforth be known as

New Sur Name: RAJENDRAN,
Old Given Name: MEENA

Old Sur Name: RAJENDRAN,

Old Given Name: JAYASREE

NAME CHANGE

I, OLD NAME:
VISHAL  RAVI AR. S/0:
RAVICHANDRAN, Date of Birth:
19.05.2004, ADDRESS: NO.8, 2ND
STREET, VIJAYARAGAVAPURAM,
SALIGRAMAM, CHENNAI -
600 093. Shall henceforth be

known as NEW NAME:
VISHHAL RAVI A.R.

OLD NAME:
VISHAL RAVI AR.

drainage system and pumping arrangements are ready
to quickly clear accumulated rainwater and protect

residents from waterlogging during heavy rains.

Venus Nursery and Primary School student

Vigneshwaran Natarajan is congratulated by school
Correspondent S. Kumar and Principal S. Leo Pesky
Rao after securing first place in four categories at the
19th Cuddalore District Roller Skating Championship
organised by Natarajan Skating Academy. The school
management appreciated Vigneshwaran for his
outstanding performance and congratulated his coach
for his guidance and training. The achievement was
celebrated by the school as a proud moment for the

student and the institution.

NAME CHANGE

OLD SUR NAME : DHANAPAL,
OLD GIVEN NAME : MALARKODI,
W/O. DEVASIVAKUMAR, Date of
Birth: 23.08.1965, Place of Birth :
Chennai, Residing at Block A 104, S
And S Uni 5, Railway Station Road,
Korattur, Chennai — 600080, Shall
henceforth be known as NEW
SUR NAME : DEVASIVAKUMAR,
NEW GIVEN NAME : MALARKODI

OLD SUR NAME : DHANAPAL
OLD GIVEN NAME : MALARKODI

NAME CHANGE

OLD SUR NAME : ABDUL
RAHIMAN ABDUL, OLD GIVEN
NAME RASEED, S/0. ABDUL
RASEED, Date of Birth: 17.08.1956,
Residing at No.23/25, Mena Street,
Lalpettai (post), Cuddalore (District),
Tamil Nadu - 608303, Shall
henceforth be known as NEW SUR
NAME : ABDUL RASEED, NEW
GIVEN NAME : ABDUL RAHIMAN

OLD SUR NAME : ABDUL
RAHIMAN ABDUL
OLD GIVEN NAME : RASEED

NAME CHANGE

|, TAJUDEEN ZIAUDDIN, S/O.

VELLORE ABDUL KHADER
ZIAUDDIN, Date of Birth:
15/03/1962, Place of Birth:

CHENNAI, residing at NO: 56,
PULIANTHOPE HIGH ROAD,
"ERAMBUR BARRACKS ROAD
I XT, CHENNAI - 600012, Shall
enceforth be known as

AJUDDIN.
TAJUDEEN ZIAUDDIN

2. |Date of incorporation of Corporate
Applicant

17/11/2008

3. |Authority under which Corporate
Applicant is incorporated / registered

ROC, Pondicherry

4. |Corporate Identity No. / Limited Liability
Identification No. of Corporate Applicant

U25202PY2008PTC002235

5. |Address of the registered office and
principal office (if any) of Corporate
Applicant

R.S. N0.92/7, Plot No.14&15, Sri Gokulam Nagar
Thavalakuppam, Ariyankuppam Commune
Panchayat, Pondicherry, India - 605007.

resolution process

6. |Insolvency commencement date in 30/09/2026
respect of Corporate Applicant (Order communicated on by email on 02/10/2026)
7. |Estimated date of closure of insolvency |29.03.2027

8. [Name and registration number of the
insolvency professional acting as interim
resolution professional

IBBI/002/IP-N00831/2019 -2020/12661

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

E.SANTHANALAKSHMI,

INSOLVENCY PROFESSIONAL,

Plot No. 15208, Adirati Home,

15th Main Road, Ram Nagar South, Madipakkam,
Chennai, Tamil Nadu — 600091
irp.santhanalakshmi@gmail.com

10. |Address and e-mail to be used for
correspondence with the interim
resolution professional

E.SANTHANALAKSHMI,

INSOLVENCY PROFESSIONAL,

Plot No. 15208, Adirati Home,

15th Main Road, Ram Nagar South, Madipakkam,
Chennai, Tamil Nadu — 600091
cirp.rajalakshmypackaging@gmail.com

11. [Last date for submission of claims

14.10.2026

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

12. |Classes of creditors, if any, under clause | A

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

13. |Names of Insolvency Professionals NA

14.{(a) Relevant Forms and

are available at:

N
(b) Details of authorized representatives

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the RAJALAKSHMY
PACKAGING PRIVATE LIMITED on 30/09/2026.

The creditors of RAJALAKSHMY PACKAGING PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 14/10/2026 to the interim resolution professional
atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form

CA.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of Interim Resolution Professional :

Date : 05/10/2026
Place: Chennai

IRP OF RAJALAKSHMY PACKAGING PRIVATE LIMITED

E.SANTHANALAKSHMI

NAME CHANGE

l, Old Surname: SELVAM
Old Given Name: SANTHIYA,
W/0O: PANDURANGAN, Date
of Birth: 26/07/1997, Place
of Birth: CHENNAI, residing at
NO.467/3, 2ND FLOOR, V O
C NAGAR MASUTHI  STREET,

TONDIARPET, CHENNAI -600081,
shall henceforth be known as
New Given Name:SANDHIYA.

Old Surname: SELVAM
Old Given Name:SANTHIYA

PUBLIC NOTICE

I, Branch Manager, Indian Overseas
Bank, Adyar Branch, Sardar Patel
Road, Adyar, Chennai-600 020 do
hereby issue the public notice that
K.Ganeshan and Mrs.Vallimayil was.
Obtained Housing Loan from Indian
Overseas Bank, Adyar Branch, by way
of deposit of title deed, Original Sale
Deed Document No. 752/2005, which is
Registered on the file of Sub-Registrar
Office, Velachery, vide Loan Account No.
000202000002448. Being so, verifying
the branch records for audit purpose on
08.07.2026 at around 06:30 p.m, while
checking the loan records and title
documents during an audit, it was noticed
that the above-mentioned original
document was missing from the relevant
records / document custody. Despite
making efforts to trace the document
within the branch and checking the
available records, the original document
could not be located. | lodged the Online
Police Complaint No. OLC9742600062812
on 28.09.2026. If any person or whoever,
finds it is requested to return the same to
the above said address and also inviting
to the public any person having any valid
claim through possessing the above said
original document should send their valid
claim or objection in writing thereof within
7 days from the date of publication of this

NAME CHANGE

OLD NAME EMEEMAL
SHARON SUNIL SIMPSON,
W/O. SUNIL SIMPSON, Date
of Birth: 19.01.1989, Residing
at  No.12/4, Aravindar Street,
Ponniamman Nagar Extn 2,
Chitlapakkam, Tambaram - 600064,
Shall henceforth be known as
NEW GIVEN NAME : EMEEMAL
SHARON, NEW SUR NAME
SOLOMON RAJA

OLD NAME : EMEEMAL
SHARON SUNIL SIMPSON

NAME CHANGE

OLD NAME : PRAKASH BATAVIA
CHIRAG, S/O. PRAKASH NANDLAL
BATAVIA, Date of Birth: 09.12.1976,
Residing at 9A, Prince Apartments,
9th Floor No.59, Ormes Road,
Kilpauk,  Chennai - 600010,
Tamilnadu,  Shall henceforth be
known as NEW NAME : CHIRAG
PRAKASH BATAVIA, NEW SUR
NAME : PRAKASH BATAVIA, NEW
GIVEN NAME : CHIRAG

OLD SUR NAME : PRAKASH
BATAVIA
OLD GIVEN NAME : CHIRAG

NAME CHANGE

I, Old Sur Name: FREGLE RAVI
Old Given Name: SHANE DENVER,
S/O: FREGLE, DATE OF BIRTH:
16.04.2008, ADDRESS: Old NO.7,
New No.6, Sree Rosh Gardenia KG
Colony 5A 2nd Cross Street, Kilpauk
Garden Colony, Kilpauk Chennai
- 600010. Shall henceforth be
known as New Sur Name: FREGLE

Old Given Name: SHANE DENVER
Old Sur Name: FREGLE RAVI
Old Given Name: SHANE DENVER

NAME CHANGE

I, KARTHIKEYAN S/o.
Baluchamy, DOB:
25/02/1972 (Native:
Chennai, Tamilnadu)
residing at Plot No.12B,
Door No0.2/1345, GF,
Periyar Nagar Extn 5th
St, Madipakkam,
Chennai, Tamilnadu-
600091 shall
henceforth be known as
New Given Name:

Hithesh, a boy with autism from
Kanchipuram, has entered the Indian
Book of Records after creating clay
models of 16 living creatures within

30 minutes.

Hithesh, son of Karthik and a resident
of Kumar Street in Kanchipuram, met
District Collector T. Sneha at the
Kanchipuram Collectorate on Monday
and showed her the medals he received

for his achievement.

The Collector congratulated him on
the feat. Officials said Hithesh, who
has 60% autism disability, demonstrated
his artistic skills by creating 16 clay

and other creatures within half an
hour.His creations included a whale,
parrot, duck, mouse, caterpillar, snake,
angry bird, crane, tailorbird, tortoise,

snail, octopus, penguin, fish, frog and

snowman.

Recognising his achievement, the
Indian Book of Records conferred on
him the title of “IBR Achiever”

The Collector appreciated Hithesh’s

talent and achievement and wished him

Kanchiﬁuram District Collector T. Sneha flags off a nutrition awareness rally at the

success in his future endeavours.
District Differently Abled Welfare

Officer R. Malarvizhi

Government Officials were present.

and other

L

District Collectorate in Kanchipuram as part of the 9th National Nutrition Month,
organised under the theme “Our Anganwadi, Our Responsibility.” The Collector
also administered a nutrition awareness pledge to government officials and members
of Women Self-Help Groups and inspected a nutrition exhibition highlighting the
importance of balanced diets, hygiene, sanitation, safe drinking water and proper
feeding practices for mothers, infants and young children. The rally, aimed at
spreading awareness on food, nutrition, health and personal hygiene, was taken
out through Kavalankadai Gate and Keerai Mandapam before returning to the

Collectorate. Additional
Collector Ashiq Ali, Sub-
Collector T. Bhuvanesh
Ram, Mahalir Thittam
Project Director K.
Aarthi, Assistant Project
Officer Mohan Babu,
ICDS Coordinator J.
Lokeshwaran and others
participated.

| CHANGE OF NAME |
1, SUBRAMANI
S/o0 Kalimuthu
Date of Birth: 21.02.1936
Place of Birth: Sivagangai
Residing at No. 48/15,
J.T. Durairaj Nagar, Aminjikarai,
Chennai - 600029.
shall henceforth be known as
K R MANI
for all purposes.

SUBRAMANI

|, SUBRAMANIYAN
S/o0 Ponnusamy
Date of Birth: :10.03.1971
Place of Birth: Thuraiyur, Trichy
Residing at No.4/419,
Bavani Amman Kovil
7th Street, Periyar Nagar,
Nandambakkam,
Kancheepuram - 600069.
Shall henceforth be known as
SUBRAMANIAN

SUBRAMANIYAN

I, AKASH
S/0 Subramanian
Date of Birth: 13.06.2005
Place of Birth: Thuraiyur, Trichy
Residing at No.4/419,
Bavani Amman Kovil
7th Street, Periyar Nagar,
Nandambakkam,

NAME CHANGE

OLD SUR NAME : THADANI,
OLD GIVEN NAME : CHETNA, D/O.
RAMKRISHINCHAND THADANI,
Date of Birth: 27.01.1996, Place of
Birth : Chennai, Residing at Kamlesh
Enclave, B-33, B-Block, No.101A,
Baracca Road, Secretariat Colony,
Kilpauk, Chennai — 600010, Shall
henceforth be known as  NEW
SUR NAME : RAMKRISHINCHAND
THADANI, NEW GIVEN NAME :
CHETNA

OLD SUR NAME : THADANI
OLD GIVEN NAME : CHETNA

I, RAJU PALANIYAPILLAI
S/o Palaniyapillai
Date of Birth: 01.01.1946
Place of Birth:
Kallakurichi, District
Residing at No.2/106,
South Street,
K.Sellampatu Post,
Kallakurichi District - 606207
Shall henceforth be known as
RAJUPILLAI PALANIYAPILLAI

RAJU PALANIYAPILLAI

|, MARUTHAMBAL
W/o. Natesan,

Date of Birth: 28/10/1975
(Native District: Pudukottai),
Residing at No.6/2,
Ramalingam Street,
Sevenwells, Chennai -
600 001, shall henceforth be
known as N.SUMATHI.

Maruthambal (Old Name)

NAME CHANGE

OLD SUR NAME : BHAWARLAL,
OLD GIVEN NAME : JAGDISH,
S/0. BHAWARLAL, Date of
Birth: 30.10.1986, Place of Birth
: Bilara, Jodhpur Dist, Rajasthan,
Residing at Madha Koil Street,
Thatchur Village, Madurantakam TK,
Chengalpattu Dist., Pin — 603306,
Shall henceforth be known as NEW
SUR NAME : BHAWARLAL, NEW
GIVEN NAME : JAGADISH

OLD SUR NAME : BHAWARLAL
OLD GIVEN NAME : JAGDISH

Myself KIRUTHIGA SIVARAMAN,
W/o. R.Sivaraman, aged about
45yrs, residing at No.723, Muthu
Manikkam Nagar, Pallipadai,
Chidambaram, Cuddalore, T.N.
- 608 001, and my daughter
PUSHPITHA (Old Name) shall
henceforth be known as
PUSHPITHA SIVARAMAN
(New Name)

KIRUTHIGA SIVARAMAN
Mother

NAME CHANGE

,0LD NAME: SRIPAL KUMAR JAIN
DATE OF BIRTH : 6/10/1976
FATHER NAME : PARASMAL JAIN
MOTHER NAME:FANCY BAI
ADDRESS: FLAT NO E62 BBC SPRING
FIELD APARTMENT, 58,EVK SAMPATH

NAME CHANGE

l, Old  Surname:
JHASARAMOORTHY NAGARAIJAN,
Jld  Given Name: DHANESH
RAM, S/O: DHASARAMOORTHY
VENKATATHIRI NAGARAJAN,
Date of Birth: 30.12.1991, Place
of Birth: CHENNAI, Address: No.5
F1, Pugalenthi Street, Muthamizh
Nagar, Pammal, Chennai —-600 075.
Shall henceforth be known as
New Surname: NAGARAJAN

New Given Name: DHANESH RAM

Old Surname:
DHASARAMOORTHY NAGARAJAN,
Old Given Name: DHANESH RAM

NAME CHANGE

I, OLD Name : SURIYA
PRABAKARAN, S/O PRABHAKAR,

Date of Birth: 27/05/2003,
ADDRESS: NO.26/7, MULLAI
NAGAR, ERNAVUR, CHENNAI
- 600057. shall henceforth be
known as NEW NAME : SURIYA
PRABHAKAR S/O PRABHAKAR

OLD Name :
SURIYA PRABAKARAN,
S/O PRABHAKAR

Hitesh Malhotra

C. Chandrasekar & Others
To

Chennai — 600 026.

CHENNAI
0.S. No. 4154 of 2023

1. C. Chandrasekar, S/o. K. Chinnathambi,
Proprietor of M/s. Vasantha Printers & Designers,
Old No. 20, New No. 64, North Mada Street, Vadapalani,

2. C. Padmaraj, S/o. K. Chinnathambi, No. 19C/36, Tamilar
Veedu, Padmanabha Nagar, Choolaimedu, Chennai — 600 094.
3. P. Radha Jeyalaxmi, No. 19C/36, Tamilar Veedu,
Padmanabha Nagar, Choolaimedu, Chennai — 600 094.
4. P. Lokeshwaran, No. 19C/36, Tamilar Veedu,
Padmanabha Nagar, Choolaimedu, Chennai — 600 094.
5. P. Gnaneshwaran, No. 19C/36, Tamilar Veedu,
Padmanabha Nagar, Choolaimedu, Chennai — 600 094.
6. K. Chinnathambi, No. 19C/36, Tamilar Veedu,
Padmanabha Nagar, Choolaimedu, Chennai — 600 094.

NOTICE
Take notice that the above suit filed by the Plaintiff against you is pending
before the Court of the VI Assistant Judge, City Civil Court, Chennai, and the
Hon’ble Court has directed to effect substituted service of summons on you
by way of paper publication. Please take notice that the above matter is
posted for hearing on 15.10.2026 before the Court of the VI Assistant Judge,
City Civil Court, Chennai. You are hereby directed to appear before the
Court of the VI Assistant Judge, City Civil Court, Chennai, at the High Court
Buildings, Chennai — 600 104, either in person or through your counsel on
the said date, failing which the matter will be heard and decided in your
absence. A copy of the plaint and the connected papers may be obtained
from the Registry of the Hon'’ble Court.

No. Office No. F4, First Floor, Amar Sindhur Complex,
No. 43, Pantheon Road (Middleton Street),

...Plaintiff

...Defendants

Regards,
Counsel for Plaintiff
Adv Prerna Khatri

Near Ashoka Hatel Petral Bunk,

Egmore, Chennai — 600 008.

—

reasons.

window is likely to be provided

servicing by the Company.

Place: Chennai
Date 01.10.2026

notice, failing which claims any should be KARTHIKEYAN Kancheepuram - 600069. ROAD.VEPERY. CHENNAI - 600007
deemed to have been waived. New Surname: Shall henceforth be known as b !
Date: 06.10.2026 Branch Manager : MITHUN S P SHALL HENCEFORTH BE KNOWN AS
indian Overseas Bank| | |ARUMUGAMPILLALI (MITHUN SUBRAMANIAN NEW GIVEN NAME :SRIPAL KUNAR!
Adyar Branch BALUCHAMY. PUNITHA) PARASMAL JAIN
KARTHIKEYAN AKASH 1,0LD NAME:SRIPAL KUMAR JAIN
IN THE COURT OF THE VI ASSISTANT JUDGE,CITY CIVIL COURT, fzﬁ;—:% SANCO TRANS LIMITED

CIN 160220TN1979PLC0O07970
Regd. Office: S.T. Tower, New No. 24 & 25, |l Floor,
Second Line Beach Road, Chennai-600 001
Tel: +91-44-6644 9000:
E-mail: shareholder@saricotrans.com, Website: www.sancotrans.com
"Special Window for Re-lodgement of Transfer

Requests of Physical Equity Shares of Sanco Trans Limited -4 Intimation"
In accordance with Circular No. HO/MIRSD/POD-1/P/CIR/2026/38 dated 30th
January, 2026 usued by the Securities and Exchange Board of India (SEBI), all
shareholders are hereby informed that a special window has been opened
for a period of one year, from 5th February 2026 to 4th February, 2027, to
facilitate the re lodgement of transfer requests pertaining to physical shares.
The facility applies specifically to transfer deeds that were crignally submittust
before 1 April 2019 but were later rejected, returned, or left unprocessed due
to documentation deficiencias, procedural non compliance, or other related

Shareholders covered under the above category are advised to utilice the
opportunity to regularize and finalize their pending transfer requests within
the prescribed timeframe. All re-submissions must comply with the applicable
regulatory requirements and be accompanied by the requisite documentation
as specified under the relevant SEBI guidelines. Upon the expmation of the
said period, no further opportunity for re submission under this special

The securities transferred pursuant to such requests including those pending
with the Company or its Registrar and Share Transfer Agent (RTA) as of the
date heres shall be compulsarily credited to the transferee in dematerialised
(Demat) form only and will remain subject to a lock in period of one year from
the date of registration of the transfer. During this lock-in period, the securities
shall not be eligible for transfer, lien marking, or pledge.

Shareholders are requested to refer to the aforesaid circular issued by the
Securities and Exchange Board of India (SEBI) to understand the applicable
compliance requirements to be fulfilled by the investor/transferee.

Members are also encouraged to convert their physical equity shares into
dematerialised form, as this will enable more efficient and streamlined

By Order of the Board For SANCO TRANS LIMITED

sd/
PRASANNA N

Company Secretary & Compliance Officer

I, AMMANI,W/o.RAMALINGAM
born on 01 January 1972 (Native
District : Kallakurichi) residing
at No.93, Salem Main Road,
Thiyagadurugam, Kallakurichi
Taluk, Kallakurichi District —
606206, Tamil Nadu shall
henceforth be known as AKILA.

AMMANI
1,(Old  Given Name)

PARKATH, OIld Surname:
KUTHBUDEEN (Passport
No. L4313097) Born on
11th October 1978 (Native
District: KALLAKURICHI)
Residing at No.21E,
VILANDHANGAL ROAD,
KALLAKURICHI TOWN &
TALUK, VILLUPURAM-
606202, Tamil Nadu. Shall
hence forth be known as

New Given Name:
BARKATH, New Sumame :
KUTHBUDEEN

Old Given Name: PARKATH,
Old Sumame : KUTHBUDEEN

1, Vishnu Sharma, S/o Mohanlal sharma age 75,
had along with my wife and in my sons Mr.
Vinod V Sharma and his wife and Mr. Vivek V
Sharma and his wife and along with my grand
children all are residing at No.201,Poonamallee
High Road, Near Chinnamman Kovil, Avadi,
Tiruvallur - 600054, had vide Sale Deed dated
17.02.1987. Registered as Document No.1641
of 1987,in Office of the District Registrar,
P I purchased Residential plot
bearing plot No. 83 and 96 admeasuring 4800
square feet, situate at Vellanoor Village, Avadi
Taluk, and Tiruvallur District, on the site at
“Shanti Nagar”, on the boundaries of the plot
North - 20 ft Road, South - 20 ft Road, West -
30 ft Road, East — No. 84 & 95 Plot. Kept this
above mentioned documents in my locker
with other secured valuable documents,
recently | shifted my house for the renovation
purpose in recent 4months back Dt. 02.06.2026
afterwards | checked my custody documents.
| noticed above mentioned documents are
misplaced and searched in all the corners but
not found any ware else. Any person having
any K ledge of the ioned said
prior documents of title or has custody of the
same, are required to notify the undersigned
within 15days time from the date of publication
of this Public Notice.
R. JAYAPRAKASH M.Sc., B.L.,
Advocate — Commissioner of Oaths
High Court of Madras

+9198409 77361
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IN THE COURT OF THE
METROPOLITAN MAGISTRATE FOR
EXCLUSIVE TRIAL OF CCB CASES AT

EGMORE CHENNAI

C.C. No. 9151 OF 2000
N.K. SHANMUGAM
Son of late Krishnan

Aged about 77 years

No.127, E-Block, M.S. Nagar,
Chetpet, Chennai— 600 031
Presently Residing at

No.8/34, Brindavan 2nd Street,

Chetpet, Chennai— 600 031
.. Complainant
Vs
1. C. ANIL KUMAR
2. K. AKHILA

Both residing at:
No.15, Chelliamman Street,
Athipet, Ambattur Estate,
Chennai— 600 058
... Accused

PROCLAMATION REQUIRING THE

APPEARANCE OF A PERSON ACCUSED
Under Section 82 of CODE OF
CRIMINAL PROCEDURE

WHEREAS complaint has been
made before me that (1) C. ANIL
KUMAR (2) K.AKHILA, both residing
at No.15, Chelliamman Street,
Athipet, Ambattur Estate, Chennai
— 600 058, have committed (or
suspected to have committed) an
offence under section 420, 406,
467 & 468 r/w 34 IPC and C. ANIL
KUMAR (A-1) could not be found,
and whereas it has been shown to
my satisfaction that the said C. ANIL
KUMAR (A-1) is concealing himself
to avoid the appearance before me;

Proclamation is hereby made
that the said C. ANIL KUMAR,
residing at No.15, Chelliamman
Street, Athipet, Ambattur Estate,
Chennai — 600 058, is required to
appear at Hon’ble Metropolitan
Magistrate for Exclusive Trial of CCB
Cases at Egmore, Chennai, before
me within 30 days from this day at
bout 10.30 A.M.

Dated at Chennai on this the 6th
day of October 2026
Metropolitan Magistrate for

Exclusive
Trial Of CCB Cases At Egmore
Chennai
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T. PRABAKARAN, M.A,, B.L.,

J. ELANGOVAN, B.A,, B.L,,

C. BALAKRISHNAN, M.A,, B.L.,

B. STALIN KUMAR, B.A. B.L.,

Advocates,

Villupuram & Thirukovilur.
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IN THE COURT OF XX ASSISTANT
CITY CIVIL JUDGE AT CHENNAI
0.S. No.2521 of 2026

Indian Bank, Ayanavaram Branch
...Plaintiff
-Vs-
Mrs. C. Muthulakshmi
To, Mrs. C. Muthulakshmi,
W/o Mr. M. Chandrasekar,
No.169/C2, Mettu Street, First Floor,
Opp to Kamaraj Kalyana Mandapam,
Ayanavaram, Chennai - 600 023.
Also at : No.80/15 A, Trust Square Street,
Ramalingapuram, Chennai - 600 012.
Defendant

...Defendant

CHENNAI

PUBLIC NOTICE

This Publication is to inform the public
that my client Mr. Kalyanasundaram,
son of Ramakrishna Pillai, residing at
No. 8/17, Bajanai Kovil Street,
Polachery Village, Mambakkam Post,
Chenni - 600 127, is the owner of the
property, having purchased the said
land under Sale Deed dated 27/1/1971
from Kannappa Naidu, S/o Munusamy
Chettiyar. The said Sale Deed was
registered as document number
161 of 1971 on the file of SRO
Guduvanchery.

During transit, when my client was
traveling to the Sub-Registrar Office at
Vandalur for checking the status, he
lost the original Sale Deed dated
27/1/1971. Any finders will be duly
rewarded. No one else except my client
has got any manner of right, title, and
interest over the properties purchased
under the Sale Deed dated 27/1/1971.

N.KARUNANIDHI - Advocate
6/35, Gandhi Road, West Tambaram.

6-10-2026
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0.S.No.256/2025

Ly euofl .. 6uT

T

1.Minor S.Mohan, S/o.Sivakumar,

represented by his mother,

next friend and guardian

Rajeswari, W/o.Sivakumar,

residing at.

No.44 Gubera Ganapathy Nagar,

Metha Nagar Extension,

Kundrathur, Chennai.

Cell.N0.98843 89206
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K.THIRUNAVUKKARASU, B.A,, LLB.,
ADVOCATE

S V GLOBAL MILL LIMITED

CIN: L17100TN2007PLC065226
Registered Office: New No.5/1, Old No.3/1, 6" Cross Street, CIT Colony,
Mylapore, Chennai, -600004. Phone: +91 44 2499 7751/ 52/ 53;
Email: svglobal55@gmail.com Website: www.svgml.com

SPECIAL WINDOW FOR TRANSFER AND
DEMATERIALISATION OF PHYSICAL SECURITIES
Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-
POD/1/3750/2026 dated January 30, 2026, Shareholders are
informed that SEBI has provided a special window which will
be opened from February 05, 2026 and remain open upto
February 04, 2027 for transfer and dematerialisation of
physical securities. This special window shall also be
available for such transfer requests which were submitted
earlier and were rejected/returned/not attended to due to

deficiency in the documents/process/or otherwise.

The securities transferred, pursuant to this Special Window
shall be mandatorily credited only in demat mode to the
transferee's demat account and shall be subject to a lock-in
for a period of 1 (One) year from the date of registration of
transfer. During the said lock-in period, such securities shall
not be transferred/lien-marked/pledged. The shares
re-lodged for transfer will be processed only in
dematerialized form during this window. Eligible
shareholders who wish to avail this opportunity are
requested to submit their original share certificates, transfer
request along with the requisite documents to
Cameo Corporate Services Limited, Company's
Registrar and Share Transfer Agent
("RTA"), Address: Subramanian Building” No.1, Club
House Road, Chennai-600 002, Tamilnadu.
E-mail:investor@cameoindia.com, Phone: 044 - 4002 0700.
For S V Global Mill Limited
Sd/-

P.S. Ravishankar

: 06.10.2026 Company Secretary & Compliance Officer

Place : Chennai
Date

ENROLL No: MS.1311/2003

TIRUVANNAMALAI - 606601.

The above suit has been filed by my client,
Indian Bank, Ayanavaram Branch forrecovery
of a sum of Rs.69,310.11p together with
interest and costs. In that, the Hon'ble XX
Asst. City Civil Judge, Chennai ordered
summon to you returnable by 12.10.2026.
Please take notice that you are required to
be present before the said court on
12.10.2026 at 10.30 A.M. when the above
suit is called. In default the suit will be
heard and decided in your absence setting
you exparte.
M/s. HEMALATHA SURESH
No.11, Law Chambers,
High Court Buildings, Chennai - 600 104
Counsel for Plaintiff

1, Vishnu Sharma, S/o Mohanlal sharma age 75,
had along with my wife and in my sons Mr.
Vinod V Sharma and his wife and Mr. Vivek V
Sharma and his wife and along with my grand
children all are residing at No.201,Poonamallee
High Road, Near Chinnamman Kovil, Avadi,
Tiruvallur - 600054, had vide Sale Deed dated
17.02.1987. Registered as Document No.1641
of 1987,in Office of the District Registrar,
Poonamallee. purchased Residential plot
bearing plot No. 83 and 96 admeasuring 4800
square feet, situate at Vellanoor Village, Avadi
Taluk, and Tiruvallur District, on the site at
“Shanti Nagar”, on the boundaries of the plot
North - 20 ft Road, South - 20 ft Road, West -
30 ft Road, East — No. 84 & 95 Plot. Kept this
above mentioned documents in my locker
with other secured valuable documents,
recently | shifted my house for the renovation
purpose in recent 4months back Dt. 02.06.2026
afterwards | checked my custody documents.
I noticed above mentioned documents are
misplaced and searched in all the corners but
not found any ware else. Any person having
any of the afor ioned said
prior documents of title or has custody of the
same, are required to notify the undersigned
within 15days time from the date of publication
of this Public Notice.
R. JAYAPRAKASH M.Sc., B.L.,
Advocate — Commissioner of Oaths
High Court of Madras

+9198409 77361

IN THE COURT OF XXXV
METROPOLITAN MAGISTRATE
(FTC-11), EGMORE, AT ALLIKULAM,
CHENNAI
STC.No.328 OF 2026

Mr. G. Elumalai
S/o. Late Mr. P. Gangadharan
No.12/7, Anjugam Nagar,
3rd Cross Street, Kolathur,
Chennai— 600 099. ... Complainant
'S
Mrs. A. Preethi Sri
W/o. Mr. S. Arunprasad
No.223, Housing Sector,
3rd Main Road, Ring Road,
Madhavaram,
Chennai - 600 060.
... Accused
PROCLAMATION NOTICE
(Under Section 82 of Cr.Pc/84 of BNSS)
Whereas a complaint has been
made before me that Mrs. A. Preethi
Sri, W/o. Mr. S. Arunprasad, aged
about 30 years, residing at No.223,
Housing Sector, 3rd Main Road, Ring
Road, Madhavaram, Chennai — 600
060 has committee (or is suspected
to have committed) the offence is
punishable under section 138 of
the Negotiable Instruments Act,
1881, and it has been returned
to a warrant of arrest there upon
issued that the said Mrs. A. Preethi
Sri, W/o. Mr. S. Arunprasad, cannot
be found, and whereas it has been
shown to my satisfaction that the
said Mrs. A. Preethi Sri, W/o. Mr.
S. Arunprasad, absconded (or is
concealing herself to avoid the
service of the said warrant).
Proclamation is hereby made
that the said Mrs. A. Preethi Sri,
W/o. Mr. S. Arunprasad, is required
to appear before this Hon’ble XXXV
Metropolitan Magistrate (FTC-Il)
Egmore at Allikulam, Chennai to
answer the said complaint on the
30th October 2026 at 10.30 a.m.
Dated at Chennai on this the 03rd
day of October 2026.
XXXV Metropolitan Magistrate,
Fast Track Court at Magisterial
Level — Il, Allikulam, Chennai
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V. YESUDASAN, B.A., B.L.,
V. JAYASUDHA, B.A,, LLB.,
Advocates,
Villupuram.

PUBLIC NOTICE
(LOSS OF ORIGINAL TITLE DOCUMENTS)
UNDER INSTRUCTIONS from my client, (1)
S.EGNESHWARAN, S/o. Late A.C Sriram
aged about 72, years, (2) S.
LOKESHWARAN, S/o. Late A.C Sriram aged
60, both residency Address No.21,

1" Main Road, Thirumalai Nager Annex,
Perungudi Chennai - 600096. my client is the
absolute owner of the immovable property
bearing Okkiam  Thuraipakkam Village -
Survery No. 431 part, New Survey No.
431/1BIAIA A1, Chennai 600097. During
internal verification and reconciliation of title
documents pertaining to the said property it is
observed that the following original parent title
document's have been misplaced/lost and
could not be traced despite diligent search

1. Document No.1876/1975 registered at
SRO North Chennai. Joint- |

2. Document No.729/2015 registered at SRO
Neelankarai (South Chennai)

Anyindividual, bank, financial Institution, body
corporate or other entity having any claim,
right, title, Interest mortgage, charge, lien,
pledge, or custody over the aforesaid original
documents or the property is hereby called
upon to Notify the undersigned advocate in
writing, along with certified (original
documentary proof, with in 7 (seven) day's
fromthe date of publication of this Notice. [fNo
Claim objection of or demand is received with
in the Stipulated period of 7-day’s. It shall be
deemed that no such right claim lien. or
Interest exist's and my client shall proceed
further with documentation/transactions
treating further the said original documents as
irrecoverably lost.

A. LAKSHMANAN BALLB., MALLM.,
ADVOCATE

3/13, Virghese Street, Perungudi,
Chennai - 600 096.

Mob: 94440 22859, 86670 49092

E.mail: appulakshmanan1962@gmail.com
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